
tors who . are 'abroad in' developed \COUD-
tnes or. thOSe who have secUred ap-
pOihtmen.ts· directly in developing 
countries. 

(b) The Government is undertak-
ing all steps to facilitate the deputa-
tion of doctors to tne Middle East on 
mutually be,n~ficial and accepted 
t~ms. 

~ommeudat1oa of IDter-MiDisterial 
Wormr Gt'OlIPS OD. Ports 

3523. S,HRI A. T. PATIL: Will the 
Mlnister Of SHIPPING AND TR.~NS­
PORT be pleaserl to state: 

(a) ,1Xhe recommendations regardin·g 
requirements in relating to anticipated 
growth of economY projected by intcr-
Ministerial Workbl'i Group for (i) 
Shipping and Industry (ii) Ports and 
lni) Road Ttanspo~t; and 

(b) what action Government pro-
pose to take on those recommend a-
ti~ns? 

THE MINISTER OF SHIPPING 
AND TRANSPORT' (SHRI VEgRE-
NDRA PATIL): (a) and (b). An in-
ter-Minis4tJerial Working Group for 
Ports fOr the Five-Year Plan 1980-
85 was set up and the Group made the 
following proposals for allocatio.n of 
funds fOr the port sector for the 
Plan period:-

Rupees jn Crores 
(i) Major Ports 

Sector 633.00 
(ii) Andaman Laksha-

dweep Harbour 
Works 24.00 

(iii) Central Dredg ... 
ing Organisation 1.00 

(iv) Dreding Corpn. 
ot India :ro.OO 

( v) Research and 
. DEvelopment 3.00 

Total: 691.00 

A·gainst this, the Planning C'ommis-
~n have agreed to an allocation of 
:as. 575.00 crores. The Sector-wise al .. 
locations are under finalisa1iOn. 

2'. N~ inter-Ministerial Working 
droup ,\\',l.S set·_ up for Shipping 

and Road 'thinspart Sectors for 
the Five Year Plan 1'980..-85. H;ow-
ever on the basis of projections 
received from the Shipping pe-
velopment Fund Committ-ae. and the 
'requirements projected l'y public sec-
tor under takings, the Ministry " had 
proposed an allocation of Rs. 913 ctores 
as loans to S.D.F.e. and Rs. 215 crn-
res as ~ubsidy to S,D'.F.C'. during the 
Five Year plan 1980-85. Against this, 
toe Planning Comnussion have appro-
ved only Rs. 720 crores for th.e ship-
ping sector. 

In respect of the Road 'rtansport 
sector, an anlount of Rs. 149.00 crores 
'\\?as proposed for allocatiOn during the 
Five Year Plan 1980-85. Against this, 
the Planning Commi!.,sion have ap-
proved an allocation of Rs. 70 cr()tes. 

Collference' of the Chairman of POI't 
Trusts 

. 3524. S:HRI 1\1. V. CHANDRASHEOO\ 
KARA MURTHY: Will the ~iinister 
of SHIPPING AND 'tRANSPORT be 
pleased: to state: 

(a) whether a two day conference 
was held in New Delhi of the Chair-
men of thE' Port Trusts· 

, .r ••• 

(b), if so, the main subject discus· 
sed; 

(c) whether the question of c;lic)l'-
tage O:f pilot boats' that guide ~hlp~ 
was discussed in the conference; 

(d) whether the question of strike 
by dock workers was also discussed 
in the conference; and 

(e) if SO, the decisions arri ved at 
the conference? 

THE MINISTER OF SHIPPING· AND 
TRANSPORT' (8MBI VEER,EJ.'IDRA 
PATIL.): (a) Yes. 

(b) , The main subjects discl1$80d' in 
the conference were: 'rirtielw of Plan 
Projects for 1980 ... 85; .. Containe~ h~ndl­
in, ~apticJty, ~t. Ports; moasure... to 
l'eduCe" ·pre-bertbing 4etenllon'dhd 
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'tumround tme of ships' at ports; 
'adequacy' of pilot vessels/launches 
:and their maintenance; dredging re-
quirements of· the ports; and decen-
traHsatk111-delegation of powers to 
the Ports. 

(c) Yes. 

(d) No. 

(e) In regard to the shortage of 
pilot boats, it was decided that the 
~oncerned Ports should assess their 
needs and take urgent steps ito ae·· 
'Quire the required number of pilot 
boats. 

Coal warons which did Dot reach at 
its destination, Moradabad 

3525. SHRI JITENDRA PRASAD: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) how many coal wagons which 
'were destined to. reaC'h Moradabad 
Division, Northern Railway, did not 
reach their destination 3nd ho-"" were' 
they disposed off in the past three 
years; 

(b) what hap.pened to the unconnec-
ted coal wagons and why the memo 
delivery procedure' ,,\vas followed con-
trary to the Railv;ay Board's instruc-
tions during the past three years in 
Moradabad Division; and 

(c) how much claim was m·pde for 
loss of coal by the parties and why 
irregular wor:king wa,S enforced by 
the officers of Moradabad Division? 

THE- -DEPUTY 'MINISTER tN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPAR'rMENT OF P~IA­
MENTARY 'AFFAIBS (SHRI MALLI-
KA&tUN) : (8) The number of Coal 
,\\T ~!,ons destined fOt stattGns on Mora-
,debact Div~on, NQrtbern Bail\\ray, 

which· did not reach. the destinations 
and their disposal is as under:-

-----. __ .. _--_.-._------ -.-

Year 

J977-78 • 

J978-79 • 

1979-80 

No. of 
wagons 
not 
received 
during 
the year 

No. of 
wago~ 

subse-
uuentlv 
de1iver'e-d 

under 
clear 
receip! 

135 

205 
Ig8 

No. of 
wagons 
mi· dis-
patched 
inter-
cepl~d 

(b) The disposal of unconnected coal 
wagons over Moradabad Division fOl" 
the last three years 1S' as under:-

------------- -
No. of No. of No. of 
wagons wagons wagons 

Year auctioned connectedJ made 
adjusted over to 

)oco-
sheds 

..... 
1977-78 . 

1978.79 • 

1979-80 • 

The information is not available 

3,2 

34 

Memo delivery proCeduI e was fol-
lowed according to ipstl1lctions con-
tained in the Indian Railways Com .. 
mercial Manual Vol. II arid lridiaa 
Railway Conference- ASsociation Gopds 
Tariff No. 35 Part I Vol. I. Railw3Y 
Board have not prohibited memo de-
livery of coal wagons. 

(c) The number of wagons for which 
the parties preferred claim in the 
last three years is as under::--

Year 

1977-78 
197H-79 
'1979~80 

----_,._-- -----
No. of wagons 

- - _,. .,' ___ . ------_.,_.......--
480 

'761 
" ~~., 614 




